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die : (1) The Part Heard Matters fixed during the above period will be

heard by respective Benches.

(ii)Bench -A will not function on 20.04.2026 and the cases fixed
on the said date stand adjourned to 28.05.2026.

fai®:- 16-04-2026




i INCOME TAX APPELLATE TRIBUNAL, LUCKNOW T

CAUSE LIST OF B BENCH FOR 20-APRIL-2026 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Assmt.
Year

Srl| Appeal Number Assessee Name Remarks

1 SA 1/LKW/2024 2018-19 |[A] M/S U.P AWAS EVAM VIKAS PARISHAD

2 SA 13/LKW/2024 2021-22 |[A] M/S U.P.AWAS EVAM VIKAS PARISHAD

3 | ITA158/LKW/2023 | 2018-19 |[A] M/S U.P AWAS EVAM VIKAS PARISHAD

4 | ITA 323/LKW/2024 | 2021-22 |[A] M/S U.P.AWAS EVAM VIKAS PARISHAD

5 |IT(SS)A 300/LKW/2024 | 2018-19 | [A] MAHESH CHANDRA SHARMA

6 | ITA 301/LKW/2024 2019-20 |[A] MAHESH CHANDRA SHARMA

7 |IT(SS)A 305/LKW/2024 | 2018-19 | [A] TYCO HOSPITAL PVT. LTD.

8 | ITA306/LKW/2024 | 2019-20 |[A] TYCO HOSPITAL PVT. LTD.

[A] SRI KANCHI LAL SHASTRI SMARAK
SANSTHAN

[A] SRI KANCHI LAL SHASTRI SMARAK
SANSTHAN

[D] KANCHI LAL SHASTRI SMARAK
SANSTHAN

[D] KANCHILAL SHASHTRI SMARAK
SANSHTHAN

13 | IT(SS)A 317/LKW/2024 | 2018-19 [A] USHA SHARMA

9 |IT(SS)A 311/LKW/2024| 2018-19

10| ITA 312/LKW/2024 2019-20

11| ITA 327/LKW/2024 | 2018-19

12| TITA 328/LKW/2024 2019-20

14| ITA 318/LKW/2024 | 2019-20 |[A] USHA SHARMA

15| ITA 261/LKW/2024 | 2019-20 |[A] VINEET SHARMA

16| ITA 106/LKW/2025 | 2018-19 |[A] SHREE LAL AND ASSOCIATES

17| ITA 595/LKW/2025 | 2018-19 |[A] KAMLESH CHANDRA

18| TITA 953/LKW/2025 2015-16 | [A] MOHD KAIF

[A] TRIBHUVAN DEVI ACADEMY JUNIOR
HIGH SCHOOL

19| ITA 963/LKW/2025 | 2018-19




CAUSE LIST OF B BENCH FOR 20-APRIL-2026 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1
WEBEX MEETING ID- 26420785626 PASSWORD- 12345
rs_l i [ EASSm U W
L Appeal Number Year. i Assessee Name Remarks

20| ITA 155 ., | [A] ALLAHABAD BANK (SINCE
e /LKW/2026 | 2013-14 |)\1n| GAMATED WITH INDIAN BANK)
21| ITA 156/LKW .« | [A] ALLAHABAD BANK (SINCE

/LKW/2026 | 2014-15 |)us) CAMATED WITH INDIAN BANK)
22| ITA 157/LKW/2026 12| [A] TOUCHSTONE FINVEST SERVICES

/Loy 2013-2014150 VATE LIMITED
23| ITA 172/LKW/2026 | 2022-23 |[A] MR. ANKIT NIGAM
24| ITA173/LKW/2026 | 2016-17 |[A] STATE BANK OF INDIA, LHO LUCKNOW
25| ITA174/LKW/2026 | 2017-18 |[A] SBI M G MARG BRANCH LUCKNOW

&"‘Asscl;gn%egistrar

17-Apr-2026




PPELLATE TRIBUNAL, LUCKNOW

‘ CAUSE LIST OF BENCH FOR 20-APRIL-2026 (MONDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

Srl

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Appeal Number

assmt. . Asses Remarks
" Year o Al _?“As:‘s,es‘see Name

ITA 103/LKW/2026

2012-13 | [A] JAWANDAMAL DHANNAMAL

ITA 161/LKW/2026

2017-18 | [A] MAYANK PRADHAN

3 | ITA 163/LKW/2026 | 2017-18 |[A] SHAURABHlGUF’TA

4 | TTA 165/LKW/2026 | 2015-16 |[A] DESH RAJ MITTAL HUF

5 | x| ani7-10 [[9SECETIFOR S REET O WO
; 6 | ITA 171/LKW/2026 | 2017-18 |[A] MOHD. NISAR AHMAD

7 | ITA 86/LKW/2026 2015-16 |[A] MAHMOOD ALAM
| 8 | ITA 924/LKW/2025 | 2019-20 |[A] JYOTSANA GUPTA

9 | ITA 97/LKW/2026 2012-13 |[D] JAWANDAMAL DHANNAMAL
: 10| ITA 98/LKW/2026 2019-20 |[A] ASHISH KUMAR VERMA

g\”74.s‘s?s:gl\fp}fe’gistrar

17-Apr-202




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 21-APRIL-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Sri Appeal Number |Assmt. Year Assessee Name Remarks

1 |IT(SS)A 110/LKW/2020| 2014-15 | [D] SHRI DIWAKAR SINGH

2 |IT(SS)A 111/LKW/2020| 2015-16 |[D] SHRI DIWAKAR SINGH

3 |IT(SS)A 112/LKW/2020| 2016-17 | [D] SHRI DIWAKAR SINGH

4 |IT(SS)A 113/LKW/2020| 2017-18 |[D] SHRI DIWAKAR SINGH

5 | IT(SS)A 44/LKW/2020 2011-12 | [A] SHRI DIWAKAR SINGH

6 | IT(SS)A 45/LKW/2020 | 2012-13 | [A] SHRI DIWAKAR SINGH

7 | IT(SS)A 46/LKW/2020 | 2013-14 |[A] SHRI DIWAKAR SINGH

8 | IT(SS)A 47/LKW/2020 2014-15 | [A] SHRI DIWAKAR SINGH

9 | IT(SS)A 48/LKW/2020 | 2015-16 [A] SHRI DIWAKAR SINGH

10| IT(SS)A 49/LKW/2020 2016-17 | [A] SHRI DIWAKAR SINGH

11| IT(SS)A 50/LKW/2020 | 2017-18 [A] SHRI DIWAKAR SINGH

12| IT(SS)A 51/LKW/2020 | 2015-16 [A] SHRI NARENDRA BAHADUR SINGH

13| IT(SS)A 52/LKW/2020 2016-17 | [A] SHRI NARENDRA BAHADUR SINGH

[A] U.P. STATE INDUSTRIAL

14| ITA201/LKW/2023 | 2010-11 |5pyE) opMENT CORPORATION LTD.

[A] U. P. STATE INDUSTRIAL

15| ITA202/LKW/2023 | 2015-16 \neyE| OPMENT CORPORATION LTD.

[A] U. P. STATE INDUSTRIAL

16| ITA203/LKW/2023 | 2016-17 |neyvE| OPMENT CORPORATION LTD.

[A] U. P. STATE INDUSTRIAL

17| ITA205/LKW/2023 | 2011-12  \neye pMENT CORPORATION LTD.

[A] U.P.STATE INDUSTRIAL

18| ITA366/LKW/2024 | 20131% |ppye) opMENT CORPORATION LTD.

[A] U.P. STATE INDUSTRIAL

19| ITA367/LKW/2024 | 2020-21 |5eye) opMENT CORPORATION LTD.




CAUSE LIST OF B BENCH FOR 21-APRIL-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

srl Appeal Numbe ‘§ Assmt. essee Name - Remarks
| [A] U.P.STATE INDUSTRIAL DEVELPMENT
20| TTA384/LKW/2011 | 2006-07 | od o
21| ITA417/LKW/2025 | 2018-19 |[A] RAHEEM
22| ITA53/LKW/2020 2017-18 | [A] SHRI NARENDRA BAHADUR SINGH
[A] U.P STATE INDUSTRIAL
23| TTA530/LKW/2014 | 2008-09 |DEVELOPMENT CORPORATION LTD.
(UPSIDC)
[A] U.P. STATE INDUSTRIAL
24| ITAS40/LKW/2011 | 2005/06 \;eie) OpMENT CORPORATION
"~ [[D] /S U.P STATE INDUSTRIAL
25| ITAS550/LKW/2014 | 200809 \nevp OPEMENT CORP. LTD.
| [A] M/S SARASWATI PROPERTIES
26| TTA699/LKW/2025 | 2020-21 |0
27| ITA 700/LKW/2025 | 2021-22 |[A] VISHNU KUMAR BANG
28| ITA703/LKW/2025 | 2021-22 |[A]M/SR.C. PANEL

&m.;%ma'gistrar

17-Apr-2026




Y INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 21-APRIL-2026 (TUESDAY

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Srll Appeal Number |Assmt. Year| - Assessee Name Remarks

1| CO 37/LKW/2023 2016-17 | [A] NISHANT MEDICOS

IT(SS)A ]
2| g54/LKW/2025 2014-15 | [A] GHAZALA YAQOOB
IT(SS)A A
3| gs5/LKW/2025 2015-16 | [A] GHAZALA YAQOOB
4 IT(SS)A

856/LKW/2025 2017-18 |[A] GHAZALA YAQOOB

5 | ITA 119/LKW/2025| 2017-18 |[A] DINESH KHANDELWAL

6 | ITA 195/LKW/2026 | 2022-23 |[D] REKHA SINGH

[A] PRADESHIYA INDUSTRIAL AND
7 | ITA 196/LKW/2026 | 2005-06 [INVESTMENT CORPORATION OF U.P LTD.
(PICUP)

[A] PRADESHIYA INDUSTRIAL AND
8 | ITA 197/LKW/2026| 2006-07 [INVESTMENT CORPORATION OF U.P LTD.,
(PICUP)

9 |ITA 198/LKW/2026| 2015-16 |[A] INDRA PAL GAUTAM

10| ITA 307/LKW/2023 | 2016-17 |[D] NISHANT MEDICOS

11| ITA 35/LKW/2026 | 2015-16 |[A] NARSINGH

12| ITA 360/LKW/2025| 2022-23 | [A] SACHIN AGARWAL

13| ITA 382/LKW/2025| 2015-16 |[A] SULTANPUR ZILA SAHKARI BANK LIMITED

14| ITA 512/LKW/2025| 2016-17 |[A] M/S MOHAN NARAYAN AGARWAL

15| ITA 684/LKW/2024| 2025-26 |[A] GEETA BHARTI MISSION

16| ITA 685/LKW/2024 | 2025-26 |[A] GEETA BHARTI MISSION

4 [A] U.P. STATE INDUSTRIAL DEVELOPMENT
17| ITA 843/LKW/2025| 2017-18 CORPORATION LIMITED

i [A] U P STATE INDUSTRIAL DEVELOPMENT
18| ITA 844/LKW/2025| 2020-21 CORPORATION LTD




CAUSE LIST OF A BENCH FOR 21-APRIL-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

2 AssessceName | Remarks

19| ITA 845/LKW/2025| 2015-16 |[A] SURESH CHANDRA (L/H SURSATI)

20| ITA 846/LKW/2025| 2016-07 |[A] TRIBHUVAN SINGH

21| ITA 859/LKW/2025| 2018-19 |[A] S.G. INFRAPROMOTERS PVT. LTD.

LKW/2025| 2017- [A] KHERI PILIBHIT SAHKARI GANNA VIKAS
FZ{ITA GEIERY 17-18 SAMITI LIMITED

23| ITA 861/LKW/2025| 2019-20 |[A] RAM CHANDAR JAISAWAL

&ASSI:S&?IIE )?egistrar
17-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF

PART HEARD MATTERS
FOR 21-APRIL-2026 (TUESDAY)

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

]
PART HEARD MATTERS
Assmt. Bench |Remarks
Srl| Appeal Number | "\ ... Assessee
1 1'TMA411 LKW|2018| 2008-09 [[A] SHRI SANJAY KUMAR BHATIA B
2 |ITA|487|LKW|2025| 2012-13 |[D] SAHARA CTTY HOMES HUBLIDHARWAR B




r/ INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 21-APRIL-2026 (TUESDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

Sri

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Appeal Number

Assmt.
Year

Remarks

ITA 177/LKW/2026

2009-10

[A] HARISH ARORA

ITA 178/LKW/2026

2018-19

[A] SHREE GANESH PRASAD DALAL
DHARMSHALA

ITA 183/LKW/2026

2020-21

[A] AFSARI

ITA 184/LKW/2026

2018-19

[A] KULVINDER KAUR

ITA 186/LKW/2026

2011-2012

[A] AROON BHATIA

ITA 190/LKW/2026

2010-11

[A] SURENDER PAL SINGH

ITA 191/LKW/2026

2017-18

[A] NIRVESH

ITA 192/LKW/2026

2016-17

[A] SANJAI KARN

ITA 891/LKW/2025

2017-18

[A] PUSHTI CREATIONS

10

ITA 898/LKW/2025

2024-25

[A] ANKIT AGARWAL

) Ass%strar

17-Apr-2026




rr INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 22-APRIL-2026 (WEDNESDAY

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING 1
st Aepeal BlAsmb o o Remarks
Number & |[iaYear S| oi A0 il ey B
1 ITA 5020-21 | [P U P COOPRATIVE SUGAR FACTORIES b
401/LKW/2024 FEDERATION LIMITED (E.F.)
ITA
i . ITED
2 | 0/Lkwy2024 | 201314 | 0] M/S. MANTORA OIL PRODUCTS PRIVATE LIMITE
ITA 3
3 | 420/ kw2025 | 2922:23 | [D] M/S KEDAR NATH SHRIKRISHNA
co ]
4 | s5/Lxw/2025 | 202223 | [A] KEDAR NATH SHRIKRISHNA
IT(SS)A
5 | aa7/ixwj2025| 2021 |[D] SURENDRA NATH SHIVHARE
co
6 | 63/LKW/2025 2021-22 | [A] SURENDRA NATH SHIVHARE
IT(SS)A :
7 | 7gs/Lkwy2025 | 201415 | [D] POOJA AGARWAL
ITA
8 | ¢31/Lkw/2025 | 202122 | [D] AWASTHI PRODUCTS PVT. LTD.
ITA
9 | 632/LKw/2025 | 2022-23 | [D] AWASTHI PRODUCTS PVT. LTD.
ITA 2017-
10| o7/kw/2025| 2016 |[A] BAIPAI TRAVELS AND B.T GROUP
ITA
11| 7651 kw2025 | 201516 | [A] ROHIT JINDAL
ITA
12| g3/ kw2025 | 201920 | [A] RITESH GUPTA
ITA
13| 5o/1kw/2026 | 201415 | [A) SHYAMU SHARMA
ITA
14| 175/LKW/2026 2016-17 | [A] AJAY KUMAR GUPTA
ITA
15| 176/LKwy2026| 201819 [A] MOHAMMAD AYOOB KHAN
IT(IMA ]
16 |1 87/LKW/2026 2020-21 | [A] SARAJUL HAQ KHAN
17 ITA 2026-27 | [A] INDIAN SIGN LANGUAGE RESEARCH AND
188/LKW/2026 TRAINING CENTER
18 ITA 5026.27 | [A] INDIAN SIGN LANGUAGE RESEARCH AND
189/LKW/2026 TRAINING CENTER




CAUSE LIST OF B BENCH FOR 22-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

ITA X
131 193/LKW/2026 2016-17 | [A] QUDRAT ULLAH

A ]
20| 104/ x0wy2026 | 2019-20 | [A] GAURI SHANKER TIWARI

ITA 7
203/LKW/2026 2018-19 | [A] ZILA NAGRIYA VIKAS ABHIKARAN

A ]
22| 504/11W/2026 | 2018 19 | [A] ZILA NAGRIYA VIKAS ABHIKARAN

21

&«Asmistrar
17-Apr-2026




\/’"7 INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

—

CAUSE LIST OF A BENCH FOR 2

2-APRIL-2026 (WEDNESDAY

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID - 26400694010 PASSWORD- 123456

sri| Appeal Number |Assmt.Year| _ Assessee Name Remarks
1 870?&5\‘3’)’2‘025 2012-2013 | [A] DEEPA AGARWAL
2 8821/'{%2}9025 2013-2014 | [A] DEEPA AGARWAL
3| A yw026 | 201617 S[S]CIMEII'SY MAHARANA PRATAP POLYTECHNIC
4 | TTA 110/LKW/2025 | 2017-18 | [A] ASHA DUBE
5 | A 133/w/2023 | 201819 |[A] M/S BEEARRR AUTOWHEELS INDIA PVT. |
6 | A 134/kwi2023 | 201920 |[A) M/S BEEARR AUTOWHEELS INDIA PVT.
7 | ITA 200/LKW/2026 | 201819 |[A] EZAD ALT
8 | ITA 201/LKW/2026 | 2018-19 |[A] EZAD ALL
9 | ITA32/LKW/2026 | 2019-20 |[A] MAHILA VIDYALAYA SOCIETY
10| ITA 34/LKW/2026 | 201920 |[A] ASHA GOEL
11| ITA 35/LKW/2024 | 2020-21 | [A] RAJEEV JAISWAL AND OTHERS
12| ITA 42/VNS/2025 | 2015-2016 |[A] RADHA RUNGTA
13| ITA 726/LKW/2025 | 2021-22 | [A] COVET FINANCIAL SERVICES PVT LTD.
14| ITA 728/LKW/2025 | 2018-19 g:&?g’s&;#&lg“” SAHKAREGANNA VIKAS
15| A 729/1kw/2025 | 2020-21 | A1 KHERT PIEIBHIT SARKART GANNA VIKAS
16| ITA 730/Lkw/2025 | 2022-23 | [A] KHERT PILIBHIT SAHKART GANNA VIKAS
17| ITA 741/LKW/2025 | 2022-23 |[A] AMAR LIQUORS
18| ITAB6/LKW/2023 | 2018-19 |[A] UMESH KUMAR NEMANI
19| TA871/kW/2025 | 2017-15 (D) UP RATYA NIRMAN SAHKARI SANGH




CAUSE LIST OF A BENCH FOR 22-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID 26400694010 PASSWORD- 123456
Srl --prpeal Number g Assmt.'Year %n ' Assessee Name ;;_-fj:‘ 2] ' Remarks

: [D]U P RAJYA NIRMAN SAHKARI SANGH
BO ITA 872/LKW/2025 | 2020-21 LIMITED

= [D] U P RAJYA NIRMAN SAHKARI SANGH
\21\ ITA 873/LKW/2025 | 2023-24 LIMITED

tZZ‘ ITA 881/LKW/2025 | 2023-2024 |[A] FARDEEN HUSSAIN

EB\ ITA 884/LKW/2025 | 2019-20 |[A] SUBHASH RASTOGI

Eﬂf\ ITA 885/LKW/2025 | 2019-20 |[A] ROHIT RASTOGI

&’Asmke’gistrar

17-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS

FOR 22-APRIL-2026 (WEDNESDAY)

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

[ PART HEARD MATTERS

Frl Appeal Number A::':rt " |Assessee Bench |[Remarks
|1 [mA[382]Lkw]2020] 2017-18 [[A] SHRI SHISHIR RASTOG B

| 2 [TTA[405|Lkw[2020] 2017-18 |[D] SHRI SHISHIR RASTOGI B

Qy» Assm\k’egistrar



r’ INCOME T

PELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 22-APRIL-2026 (WEDNESDAY

Srl Appea@mbe

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEEI'ING ID- 26420785626 PASSWORD- 12345
e 0]

MAD ]
Year |

Remarks

1 | ITA 199/LKW/2026

2020-21

[A] ADESH KUMAR MISHRA

2 | ITA 202/LKW/2026

2020-21

[A] MOHD. SALMAN

3 |ITA 205/LKW/2026

2018-19

[A] SUNDER MEDICAL STORE

4 | TTA 206/LKW/2026

2020-21

[A] LALITHA KALYANI AYYALA SOMAYAJULA

5 | ITA 207/LKW/2026

2017-18

[A] MRS. NEHA PANDEY

6 | ITA 208/LKW/2026

2019-20

[A] NEETU VERMA

7 | ITA 218/LKW/2026

2018-19

[A] GREENVIEW CITY PLANNERS PRIVATE
LIMITED

8 | ITA 228/LKW/2026

2011-12

[A] USHA DEVI

9 | ITA 231/LKW/2026

2017-18

[A] HIMANSHU VERMA

10| ITA 331/LKW/2025

2011-12

[A] VDAY KUMAR RUNGTA

&omm\kegistrar

17-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 23-APRIL-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

% I:‘E:qieaqr A\i:?: i Assessee Name Remarks
1 33/LK‘\:3/2023 2012-13 | [A] SAHARA CITY HOMES-BEHRAMPUR (E-FILED.) ; B
2{34/“%’/2023 2012-13 | [A] SAHARA CITY HOMES- BHUBNESHWAR (E-FILED.)
E\ 35,LK%’/2023 2012-13 | [A] SAHARA CITY HOMES- BAHRAICH (E-FILED.)

4 9/LK$MC/)2024 \2012-13 [A] SAHARA CITY HOMES-SILIGURI (E-FILED.) '

5 10/u<%efzoz4 tzo1z-13 [A] SAHARA CITY HOMES-BHOPAL (E-FILED.)

F 16/LK((:IE‘)/2024 2012-13 | [A] SAHARA CITY HOMES, BEGUSARAI (E-FILED.)

7 17/L$/2024 2012-13 | [A] SAHARA CITY HOMES - ALWAR (E-FILED.)

8 18/LKE:I)/2024 2012-13 | [A] SAHARA CITY HOMES KHARAGPUR (E-FILED.)

9 | 35/ w2023 | 2012-13 A SAHARA CTTY HOMES (E-FILED.)

10 225’,@3&023 2012-13 | [D] SAHARA CITY HOMES-BEHRAMPUR (E-FILED.)

11 247,LEVC/2023 2012-13 | [D] SAHARA CITY HOMES- BHUBNESHWAR (E-FILED.)

12 248/LI,(TVC/2023 2012-13 | [D] SAHARA CITY HOMES- BAHRAICH (E-FILED.)

13 322,&{,?,‘,2023 2012-13 | [A] SAHARA CITY HOMES - VARANASI (E-FILED.)

14 364“2,@,2023 2012-13 | [D] SAHARA CITY HOMES-SITAPUR (E-FILED.)

15 365/LEVC/2023 2012-13 | [D] SAHARA CITY HOMES- BOKARO (E-FILED.)

16 366,§\,3,2023 2012-13 | [D] SAHARA CITY HOMES-SHIMOGA (E-FILED.)

17 31,LKFJV'>2024 2012-13 | [D] SAHARA CITY HOMES-SILIGURI (E-FILED.)

18 32/._&\:2024 2012-13 | [D] SAHARA CITY HOMES-BHOPAL (E-FILED.)




CAUSE LIST OF B BENCH FOR 23-APRIL-2026 THURSDAY

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

Appeal
Firl Number

\ WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Assmt. o
 Year |

sessee Name

Remarks

ITA
9 72/LKW/2024

2012-13 | [D] SAHARA CITY HOMES HYDERABAD (E-FILED.)

2012

[D] SAHARA CITY HOMES PONDICHERRY (E-FILED.)

2012

\\20 138/LKW/2024

\ 139/LKW/2024

[D] SAHARA CITY HOMES ASANSOL (E-FILED.)

N

2012-13

[A] SAHARA CITY HOMES - SRI GANGANAGAR (E-
FILED.)

21
\ 2\ 140/LKW/2024

23 191/LKW/2024

2012-13 | [A] SAHARA CITY HOMES - REWA (E-FILED.)

~No

4 268/LKW/2024

2012-13 | [D] SAHARA CITY HOMES - AZAMGARH ((E-FILED))

N

5\3 7/u<w12oz4

2012-13 [D] SAHARA CITY HOMES, BEGUSARAI (E-FILED.)

339/LKW/2024 2012'1

3| [D] SAHARA CITY HOMES - ALWAR (E-FILED.)

I\J

7 341/u<wlzoz4\

2012-13 | [D] SAHARA CITY HOMES KHARAGPUR (E-FILED.)

ITA -
m 521/LKW/2024\ 2012-13 | [D] SAHARA CITY HOMES ROORKEE (E-FILED.)

TA :
(29 109/LKW/2025\2°12'13 [A] SAHARA CITY HOMES - VELLORE

w

|
‘ ITA

344/LKW/2025

B

2012-13 | [D] SAHARA CITY HOMES-SAGAR

-

ITA
\3—’ 357/LKW/2025 2012-13 | [D] SAHARA CITY HOMES BIJNOR

ITA
375/LKW/2025

32 2012-13 | [D] SAHARA CITY HOMES UJJAIN

ITA
638/LKW/2025

33 2012-13 | [D] SAHARA CITY HOMES KANPUR 2

ITA

660/LKW/2025| 2012

[D] SAHARA CITY HOMES-COCHIN

ITA

ga/Lkw/2026 | 2012

[D] SAHARA CITY HOMES VISHAKHAPATNAM

ITA
613/LKW/2025

2016-17 | [A] NEELAM RAI

ITA
451/LKW/2020

2017-18 | [D] SHRI ABHISHEK KUMAR GARG

ITA
372/LKW/2020

w
(@]

2017-18 | [A] SHRI ABHISHEK KUMAR GARG




|

CAUSE LIST OF B BENCH FOR 23-APRIL-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX_'MEEI'ING ID- 26420785626 PASSWORD- 12345

Apneelg
E Number

sessee Name Remarks

\39 TTA

710/LKW/2025 [A] YOGESH PRATAP SINGH

\40 ITA 2011-12 | [A] VISHAL JI NIGAM

714/LKW/2025

\41 ITA 2020-21 | [D] SUMIT GUPTA

717/LKW/2025

342 732“%/2025 2020 | (A] PRABUDH SHIKCHHAN SANSTHAN

\"‘3 733,:&,2025 22%22% [A] PRABUDH SHIKCHHAN SANSTHAN

‘44 734,LFK{,C,2025 2016 | ) SARASWATI VIDHYA MANDIR INTER COLLEGE
‘45 735/LEVC/2025 2018-19 | [A] MOHD. RIZWAN

A
R D LE TR
46 | g 14/LK0/2025 2022 | [D] ROHILKHAND EDUCATIONAL CHARITABLE TRUST

ITA -
¥ M ITED
47 g15/LKW/2025 2016-17 | [D] ABC INFRAPROMOTORS PRIVATE LIM

ITA 2018-
816/LKW12025 2019

[A] PAUL STRIPS AND TUBES PVT. LTD

49 2020-21 | [A] ASHOK KUMAR GUPTA

209/ LKW/ 2026

50 2020-21 | [A] ASHOK KUMAR GUPTA

ITA
210/LKW/2026

ITA
511911 JLKW/2026 2020-21 | [A] ASHOK KUMAR GUPTA

ITA 2 |[A] CO-OPERATIVE CANE DEVELOPMENT UNION
52 2022-23 LIMITED

217/LKW/2026
A
53| 210/Lkw/2026 | 201920 [A] G.S. EXPRESSWAY PRIVATE LIMITED

ITA 2015-16

220/LKW/2026| Q1 [A] RAMPAL TRIVEDI INTER COLLEGE

54

ITA 2015-16
55 221/LKW/2026| Q2 "| [A] RAMPAL TRIVEDI INTER COLLEGE

A |2015-16,
56| y30/Lxwr2026 | Q3 | 1A) RAMPAL TRIVEDI INTER COLLEGE

A |201516,
57| ya3/1xwi2026| G | [A) RAMPAL TRIVEDL INTER COLLEGE

58 ITA 2013-14,

224/LKW/2026| Q2 [A] RAMPAL TRIVEDI INTER COLLEGE




CAUSE LIST OF B BENCH FOR 23-APRIL-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MI
0 1! SMm!

ITA

225/LKW/2026| Q3

EETING ID- 26420785626 PASSWORD- 12345 __

ITA 2013-14,

226/LKW/2026| Q4 [A] RAMPAL TRIVEDI INTER COLLEGE

S Registrar

17-Apr-2024



INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 23-APRIL-2026 (THURSDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID - 26400694010 PASSWORD- 123456

Srl|  Appeal Number ‘ Assmt. Year Assessee Name Remarks
1 |IT(SS)A 231/LKW/2018| 2010-11 [A] PURSHOTTAM DAS GUPTA
2 | IT(SS)A 232/LKW/2018| 2011-12 | [A] PURSHOTTAM DAS GUPTA
3 |IT(SS)A 233/LKW/2018| 2010-11 [A] SMT. SANGEETA GUPTA ]
4 |TT(SS)A 234/LKW/2018 2010-11 | [A] SHRI BRIJ MOHAN GUPTA
5 |IT(SS)A 235/LKW/2018 2010-11 | [A] DINESH KUMAR GUPTA
6 |TT(SS)A 236/LKW/2018 2010-11 | [A] MAHESH CHANDRA GUPTA
7 | IT(5S)A 237/LKW/2018|  2010-11 | [A] SMT. KALPANA GUPTA
8 |IT(SS)A 238/LKW/2018| 2011-12 [A] SMT. LAXMI DEVI GUPTA
9 ITA 470/LKW/2018 2010-11 | [A] PURSHOTTAM DAS GUPTA
10| ITA 471/LKW/2018 2011-12 | [A] PURSHOTTAM DAS GUPTA
11| ITA 472/LKW/2018 2010-11 | [A] SMT. LAXMI DEVI GUPTA
12| [ITA 473/LKW/2018 2010-11 | [A] SMT. LAXMI DEVI GUPTA
13| TTA 474/LKW/2018 2011-12 | [A] SMT. LAXMI DEVI GUPTA
14| ITA 475/LKW/2018 2010-11 | [A] MAHESH CHANDRA GUPTA
15| ITA 476/LKW/2018 2010-11 | [A] SHRI BRI MOHAN GUPTA
16| ITA 477/LKW/2018 2010-11 |[A] SMT. KALPANA GUPTA
17| ITA 478/LKW/2018 2010-11 |[A] DINESH KUMAR GUPTA
18| ITA 479/LKW/2018 2010-11 | [A] SMT. SANGEETA GUPTA
19| ITA 149/LKW/2020 2016-17 |[D] SHRI KAPOOR BABOO
20| [ITA 163/LKW/2023 2015-16 | [D] ABHISHEK AGRAWAL




CAUSE LIST OF A BENCH FOR 23-APRIL-2026 (THURSDAY)

BEFORE HOP'I'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

-

WEBEX MEETING ID - 26400594010 PASSWORD- 123456

S| Appeal Number" Assmt. Year &% \ssesse Remarks
21| ITA166/LKW/2024 | 2017-18 |[A]M/S SHRISHYAM INFRA P. LTD

22| TTA 173/LKW/2024 2017-18 | [A] SHRI PAWAN KUMAR JAIN

23| ITA 216/LKW/2025 2017-18 | [A] M/S. DNA MEDIA PVT. LTD.
24) TTAS70/LCW/2025 | 201516 | [A] RIMIHIM STAINLESS LIMITED
\ 25| ITA935/LKW/2025 2017-18 | [A] RATNESH KUMAR AGARWAL

26| TTA 937/LKW/2025 2023-24 | [A] PRIME CLEANING SERVICES

27| TITA 941/LKW/2025 2019-20 | [A] BINDU SINGH

28| ITA 944/LKW/2025 2018-19 | [A] SRI MAHAMAYA

29| ITA 946/LKW/2025 2019-2020 |[A] M/S URBAN COQP. BANK LTD.

0| mASST/LON0S | 20020 \epiew ychE?uHclé\slymegSBOZF)
31| ITA 958/LKW/2025 2017-18 | [D] DHARAM CHAND AGARWAL

32| ITA 212/LKW/2026 2018-19 | [A] SANGEETA SINGH

33| ITA213/LKW/2026 2020-21 | [A] DEVENDR KUMAR

34| ITA 214/LKW/2026 2020-21 | [A] SUDHIR SHANKAR HALWASIYA

35| ITA 215/LKW/2026 2022-23 | [A] SUDHIR SHANKAR HALWASIYA

36| ITA216/LKW/2026 2023-24 | [A] SUDHIR SHANKAR HALWASIYA

37| ITA227/LKW/2026 2023-24 | [A] AMAN AND AAKASH ENTERPRISES
38| ITA 229/LKW/2026 2012 [D] SAHARA CITY HOMES, BIKANER

39| ITA 230/LKW/2026 2012 [D] SAHARA CITY HOMES, ELLURU

&‘)" Q?::\J&:C\t

STRAR.




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

]
==
CAUSE LIST OF SMC BENCH FOR 23-APRIL-2026 (THURSDAY

k\ BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
\ IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345
Assmt. | :
~ Year

1| ITA 116/LKW/2025 | 2016-17 |[A] MASOOD AHMAD KHAN

Sl’! B PR AR -5 P IATE ; 3 Ty
Appeaumber posestane | omans

2 | ITA 232/LKW/2026 | 2020-2021 | [A] RAM KRISHNA

ITA 235/LKW/2026 | 2017-18 |[A] SEWA SANKALP

3
L4 ITA 238/LKW/2026 | 2023-24 |[A] AJEET SINGH

m ITA 239/LKW/2026 | 2023-24 |[A] AJEET SINGH

6 | ITA 244/LKW/2026 | 2017-18 |[A] ADARSH KUMAR GUPTA

7 | ITA 250/LKW/2026 | 2023-24 |[A] AJEET SINGH

8 | SA4/LKW/2026 2017-18 |[A] REENA SINGH

Aﬁdss:ﬁng Registrar

17-Apr-2026
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